Declaration of Assets and Liabilities
£ 09.0

I,MDHﬂMMﬁ?MUMTﬂD son/daughter/wife of LH¢[MOHﬂMM}QTHﬂﬂ€€F
aged ..... :3? ............. Years, belonging to ﬁfﬁﬁ}?\fﬁ%ﬂ/\/ﬂﬁﬂbﬁ(ﬁﬂf/\/ﬂ) .........
service and presently working as QF ,?ﬁtlp ..... ﬂ??F/V,?AA/(T ....................................................

give herein below the details of the assets (immovable, movable, bank balance, etc.) of myself, my

spouse and dependents*

A Details of movable assets
“DL(,"_?-T‘D (Assets in joint name indicating the extent of joint ownership will also have to be given)
o E
WL Sr. Description Self Spouse) Dependant-1 Dependant-2 Dependant-3
No. Name(s ame ame am
oupERIR ¥ ondiis | ANCOHE:
Q " PREVY, RMAN | ARVIN | PREVIN
L 20,000 5000 | NIL AL AT
\ (i) | Deposits in Q Bjj P
Banks, Financial NIC Bp ”
Institutions And | A/C- 1083948 0831 A NI /Vf L

g B Companies

Non-Banking KS. L4700

(iii) | Bonds,

0
Debentures and N‘,LL N‘QL NQL NQL Nﬁ/

Shares in
companies

(iv) | Other financial | £ 7C, FolLdcy
institutions, :

NSS, Postal ggg’?g% 'y N((PL foL NQ i /'/(‘f Y

Savings, LIC &
Policies, etc Lo E

(6monh)

(v) | Motor Vehicles | BK 0/2/M & 6/9

details of 9 g 1 q

e e O WHBLEL. e Ml AL AT

(Vi) | Jewellery (give ;! (10 P
TN v e W e
value) N9, 99LveR :

(vii) | Oth t TV o

Vil er assets, ’ n G\L e o
e | on. o ML | MES L WS T TER
Interests ‘

Note: Value of Bonds / Shares / Debentures as per the latest market value in Stock Exchange in
respect of listed companies and as per books in the case of non listed companies should be given.

* Dependant here means a person substantially dependent on the incomeggue employee——

o HEA/T]



8,
[Note: Properties in joint ownership indicating the extent of jeint ownership will

also have to be indicated] 3 :
L Sr. Description Seif | Spouse | Dependant-1 | Dependant-2 | Dependant-3
Ho. i

Hame(S) | Name Hame Etc. Nama

() Agricuitural Land
- Location(s) Nn ’ N
- Survey number(s) / /J\ 6 1 8 Nﬂ S e,

! | - Extent (Total . ¢ N‘,!-Q /V‘ﬁ’)g‘

measurement) |

-Current.market value | : T

(i) | Non-Agricultural Land -
- Location(s) n o ,

- Survey number(s) NI NI Nrj < NEC /V,{r(‘_,_

- Extent (Total { |

| measurement)

| ~Current market value

(i} Bugd{ngs {Cemmercial N r\{_’ i

and residential) i)

Location(s) G NZZL MEC e s AN

= Survey fdoor

number(s) i

- Extent (Total . 1

measurement) f
- Current market !

value | : , :
() | Houses / Apartments, © . A

| etc. NI NI | Ne |
- Location(s) | NiE N | M Q Eie
- Survey fdoor 1
number(s) i
- Extent (Total
measurement) 1
- Current market { |
value RS

{v) | Others (such as | Q n
interest in property) | NTL. NEL _ NLL NG NI

=

i

(2) 1 give herein below the details af my liabilities / averdues o public financial

institutions and government dues:-
[Note : Piease glve separate details for each item)

rs:. | Description Hame & address of Bank / Amount outstanding as |
. No financial Institutions{s) / O sassnssbrisisnpsanaanen
"_ =5 e o=t s _%paﬁment (s) 22
: (a) (i) Loans from Banks | NY. = AN
(i) Loans from financial
institutions NG, ) : N L
(iil) Government Dues:
(a) dues to departments o 5
dealing with government e ‘ NIt
accommadation Rt :
(b) dues to departments :
dealing with supply of NI NP
water
(c) dues to departments o
dealing with supply of 7 G
| electricity N\" & N‘l L
7 1




(d) dues to departments - [ n
dealing with telephones NI AL
{2) dues to departments
dealing with government q
transport (including N 4 L /V\ ('? L
| aircraft and helicopters) :
() Other dues, If any N\QL MTC
(b} (1) Income Tax including ; (5
surcharge [Also indicate ; " /-
the assessment year upto / N +
which Income Tax Return E j “< PM / ‘(g gj
filed. Glve also Permanent
Account Number {PAN}] B L35 ‘
(i) Wealth Tax [Also N /"L
Indicate the assessment '
year upto which Wealth ¢ M L
Tax return fited.] Gis il
(lIi) Sales Tax [Only in 0 {
case of proprietary N 3 N :? f
 business| ] - 2
(iv) Property Tax 7y NPT
C.  Personal Detaijl
GPF/CPF/PRAN No. - [;r/vg /'[_g¢ A/ 12277 I
Gender 2 (M/F}
Date of Birth i I : g U , 2 / ? 8 (DD/MM
Class/Group - C ’ (AJB/C)
Cad
- [(HPISEAHER. ]
(Full Name 2.g. B.A.5.-Blhar Administrative Service,
B.5.5,- Bihar Secretarlat Service etc.)
Home District FA ?7 N\ A

Place:

I hereby deciare that the above details are true to the best of my
knowledge and belief.

PRINA ..

pate: L2/ 92/ 902/

Note:

Please sign each pa

9
/]
Signature ..... 'Z// £ ’LN/ ...................

Mame of Employee: NO//AMMA.?M(]M'?IQJ
Designation: 0ppfd€ ﬂ T//}@.\Afﬂ?ﬂ/l/7‘

Departmentﬂ?ﬁfqgVg.fpdﬂ/]/gﬂﬁﬁ‘q (pﬁ?ﬂﬁ)

ge of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.




